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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH. NEW DELHI

MA NO.88/2004 .
0.A.NO.2777/20G03

Wednesday, this 14th day of January, 2004

Hon'blte Shri Shanker Raju, Member(l)
Hon'ble Shri S.A.Singh, Member (A)

ALL India Postal Employvee Union,
Pestmen & Group-D,

Represented by its General Secretary
Mr. Des Rai Sharma,

17/3-D, Tvype-1I11, P&T Quarters,

Kali Bari Marg, New Delhi.

Chandra Pal Singh.
Postman,

pehradun Cantt. H.O.,
Dehradun-248001.

S.K.Humavun.
$/0 late S.Khader Mohiddin.
Sorting Postman,
Nellore H.P.0.-524 001.
-Applicants

(By Advocate: Shri R.Sathish)

1.

(

Versus

Union of India,

Rep. by the Secretary,
Department of Posts, .
Ministry of Communication,
New Delhi.

The Director General of Posts,
Department of Posts.

Dak Bhawan, Sansad Marg,

New Dethi-1.

~Respondents
By Advocate: Shri R.P.Aggarwal)

O RDE R (ORAL)

Learned counset for the applicant seeks permission to

withdraw. Permission granted. OA is accordingly dismissed

as rawn.

(S.A.S5ingh) (Shankér Raju)

MembeP{A) Member(J)






